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G rman firm have stopped the produc-
tion of electric typewriters the Indiaa 
Company has since be n refunded an 
amount of Rs. 19,6 ,828.57. 

(b) The firm have stated in their 
application that they desire to take 
up the manufacture of electric type-
write In order to update their techno-
logy. 

(C) No, Sir. They have been allowed 
to locate the propo ed unit at Bellagola 
Industries Estate, Distt: Mysore in the 
state of Karnataka. 

(d) The Board of Directors had ap-
. proved the payment 1 eferred to in 
part (a). 

ent to Bihar Pre Bill 

4968. SHRI BHOGENDRA JHA: Will 
the Minister of HOME AFFAIRS be 
pI ased to state: 

(a) whether the Bihar Press Bill. 
1982 is awaiting President's assent; 

(b) if so details thereabout; 

(C) whether demands by Members of 
Parliament and others have been mad~ 
to refuse President's asset to this Bill; 
and 

(d) if so, the reaction of Govern-
ment thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH): (a) 
and (b). Yes, Sir. The Bill was receiv-
ed in August, 1982 and has been under 
consideration of the Union Govern-
ment. 

(C) Yes, Sir. 

(d) The Government have taken 
not of the views expressed by them. 

Mi ratio of peopl of partien) r 
tate to Andaman and Nieob 

land 

4969. SHRI ERA ANBARASU: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that people 
of only a particular State are migrat-
ing to Andaman & Nicobar Islands ., 
destroying reserve forests and en-
coaching upon revenue lands; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH): (a) 
and (b). The encroachers in these Is-
lands consist of people who have mig-
rated from different states. In most 
of the cases of encroachment, the 
encroachers are the settlers themselves 
and heir children. In others, they 
are the displaced persons from erst-
while East Pakistan who have come 
to the e I la'1ds in small numbers from 
different parts of West Bengal in search 
of Ii velihood. They are mostly rela-
tives of displaced persons already ~.t! t

tied in these Islands. Apart from 
these. people from South India, parti-
cularly Tamil Nadu, have also migrat-
ed to these Islands and encroached up- , 
on land. People who have migrated 
from other States like Bihar and 
uttar Pradesh ar also reported to 
have encroached upon land. 

Deputation Of Officer 
I .A.S. and AlI India 

tate 

belonging to 
ervi from 

4970. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the particulars of officers of ('he 
rank of Joint Secr tary and above 
belonging to LA.S. and other All-India 
Services in the Ministries of Horne 
Affairs, Energy (including Petroleum), 
Industry, Commerce and Finance who 
came on deputatio.n from the variou' 




